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COMMON ORDER

The Petitioner is represented by Ld. Counsel Mr. Rahul M. Shankar
and the Respondent is represented by Ld. Counsel Mr. P.S. Suman

through video conferencing mode.

Ld. Counsel for the Petitioner seeks time for filing rejoinder. Let the
same be done on or before 15.07.2021. Also, the Respondent is permitted

to file their sur-rejoinder, if any, on or before 23.07.2021

Considering the request of the Petitioner for adjournment, list this
matter on 10.08.2021 as a last chance for hearing and disposal. No

further adjournment shall be entertained.
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